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. The Ld. Principal District & Sotsiong Judge. South. S‘ ikct [

The Ld. Principal District St Sessiolii Judge. North-El st. KKIZ-[P1 .£
ic Ld. Principal District & Sessions Judge. South- L Dw

The Ld. Principal District & sessions Judge. Smith-E. st. Snltet _ ______l§'°<.
The Ld. Principal District at smote Judge-cum-Spl. Udgt! (PC A’al‘i*EE'i.'iiaoc
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A hatch of 02 ltwol newly appnliitcd/prnmotcit Offioers to Di-US uiicler Lim r
Competitive Iixamination Quota are undergoing Orientation Course at Delhi Judie
Academy. As per the approved training module nf tltt: Orientation Course, the .I|,|dicinl Ofilce
under training are required to undergo Practical Tminittg iii the District Courts.

training) may kindly he attached with Courts as per schedule enclosed as Annexnrc ‘A’ w.c.f.
22.09.2025 to 09.10.2025 [except 27.09.2025].

The Mentor Judicial Officers he also requested to iiitenict urtd suitably guide the
Trainee Judicial Officers about tlic l5Sl.l¢.‘§ and challenges faced by lhoi-rt in their respective
jurisdictions.

If the Mentor Judicial Ofliccr with whom the Trainee DHJS Officer has been attached.
happens to he on leave or is unavailable due to any administrativefnncillaiy reason. the tminco
nflicer may kindly he attached with the Link Officer/another Judicial Olticet of similar
jurisdiction in your district. In case the Mentor Judge is triinslerrcd, the trainee offieers
may be nttaclted with the successor Judge. In such an eventuality, copy of the order of
attachment may kindly be sent to the Acailcipy for mfortnation and record.

with regards. ‘
Yours faithfully.
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(Riijesh Kumnr Singlil
End. " As afmi-r'
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No..lO'l'P/Rl\CC/Gaz./2025' fill _,._. qljq ti) - "fl=°d- ,5/‘gt? W‘
copy puma,-deg digitally ;|]m1g\\l’iI|‘l its enclosure for information and ncccssaflf

action to:-
.. - - * Delhi.1. Sli. Supt Snumbh. Presiding Officer. labour Courts. RALC. New ‘ _

2. Ms. Pnoja Aggnrwnl. Pre!tiding'0l'firttt'. Lflbflllf I-Ullflfit RACQ N'~“' D911"-
3 -I-he Bmm-1| mchmgc Adm;-| Filing Ponl Car Cure 'l'nltii1g. Facilitation Centre. R01-I58' . _ a , .

Avenue Court Complex. New Delhi-4_ Th as w M .,fimPa1n.m.ma sewn“. _]udgg.c1_1[1'|~SpL'Clfl1 Judge (Pt: not icon. mice.
Delhi.

S. The Web-site CUIHIHIIIIBE, Tis I-Ialilri Cfl"l'Y$- Dl‘1hi- \/

- i s\>‘* ""”
(Dig Vinny nglt)

Officer In-charge (JudI.l
for Principal District & Sessions Judge-

cuin-Spl. Judge (PC Act) (CBI)
Rouse Avenue Court Complex

New Delhi
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'|'liercFnre_ it is requested that the aforesaid newly promoted Olficcrii of DHJS (under I: “__ 5%?
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Court Attachment of Newly Appointed! Promoted Officers of DHJS
on 22"“ September to 09"‘ October, 2025

o Officer
Name of Trameej Z . . Dtstr1ct& Court Date (s) ofName ofMentor Judtctal Officer Complex Attachment

Ntshant Garg

Mr. Ajay Gurg
VF N Z K 22 23

t AS} (FTC) (POCSO) South S-tket September,
_ 2025

Ms. Sugandha
Aggarwal O

AS] (SC-RC) South Saket 24 S°"‘°'“b"'

Mr. Suj it Saurabh POLC Rouse Avenue

Ms. Shelly Arora ' I-‘O tvutcr South-East Saket 2° S‘;%‘;§b°’*
Mr. Munish Bansal District Judge

Mr. Pawan Kumar AS]

Mr. Vivek K1'.Guli :1 A5] (Electricity)

Mr. Gaurav Gupta Special Judge (NDPS)

2 Ms Swan Gupta-I O

Ms. Rajat Goya] AS] (POCSO) South West Dwark
_ 0 ,__ _ _ 2025 _

Mr. Pranjul Aneja AS] (SC-RC)

Ms. Poojzt Aggarwal POLC

Ms. Chztru Gupta PO MACT

Mr. Aashish Gupta *

Mr. Lovleen AS]

Mr. Vivek Kr.Guliz1 ASJ tEler:.t1'icity) South

Ms. Man Goel K11
“O O O ” 09 October,

u arb ‘Special Judge (NDPS) South-West Dtvarku

I

Annexure A

25 September,

at 04 October,
__ 2025

e 06 October.
2025

08 October,
°‘ 2.025

O9 October
°‘ 2025

tt September

2/4 September
‘ 2025

O25 September,
South East Sake

Rouse Avenue

eI '76 September
2025 __

[)i.\'tI’iCI Judge 04 ggffisber’
O6 October.

I 9

‘ 2025


